| TEM NO. 11 COURT NO. 11 SECTION Il 1 A
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (O......... of 2016
(CC No. 21795/2015)
(Arising out of inpugned final judgnent and order dated 18/04/2015
in I TA  No. 81/ 2015 passed by t he Hi gh Court of Judi cature

Al | ahabad)

COW SI ONER OF | NCOVE TAX, KANPUR Petitioner(s)
VERSUS

MS MKU PVT. LTD. Respondent ( s)

(with appln. (s) for c/delay in filing SLP)
Date : 18/04/2016 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR.  JUSTI CE KURI AN JOSEPH
HON&#39; BLE MRS. JUSTI CE R BANUMATHI
For Petitioner(s) M. Sadhna Sandhu, Adv.
M. D.L.Chidananda, Adv.
M. B.K Prasad, Adv.
Ms. Anil Katiyar, Adv.
For Respondent(s) Ms. Shruti Qupta, Adv.
M. Sunil Kumar Jain, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER
Del ay condoned.
Leave granted.
Tag with C. A No.913/2016.
(Raj ni  Mukhi) (Renu Di wan )
SR P. A COURT MASTER

at



